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(¢) whether any scheme has been formulated by Government to develop
this area; and

(d) if so, the details thereof ?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND
SHARMA): (a) and (b) As per the National Accounts Statistics’ revised estimates,
the share of manufacturing in Gross Domestic Product (GDP) was 15.3 % in 2011-12.
Data is not collected separately for informal and formal sector.

(c) and (d) Government has recently announced a National Manufacturing
Policy with the objective of raising the share of manufacturing in GDP to 25% within
a decade and creating 100 million jobs. It also seeks to empower rural youth by
imparting necessary skill sets to make them employable. Sustainable development is
integral to the policy and technological value addition in manufacturing has received
special focus.

Monitoring the receipt and utilization of foreign contribution by NGOs

*11. SHRI BHUPENDER YADAV: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the manner in which Government monitors the receipt and utilization of
foreign contribution by Non Governmental Organizations (NGOs), indicating year-
wise contribution received by them during the last three years including current

year;

(b) whether Government has received complaints against certain NGOs that
they are using foreign funds against the national interest; and

(¢) if so, the details thereof and what action Government proposes to take
or has taken so far against them, till date?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) The Government monitors the
receipt and utilisation of foreign contribution received by any ‘person’ including
Non-Governmental Organisations in the country through the Foreign Contribution
(Regulation) Act, 2010 and the Rules framed under the Act.

The FCRA, 2010 provides for NGOs to receive foreign funds after registration
or prior permission. Every application of NGOs for registration or granting Prior
Permission is decided with inputs from the concerned security agencies. The NGOs
who have been registered/ given prior permission for receiving foreign funds are

required to submit annual accounts. These are scrutinized and wherever required,
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physical inspection is conducted. Based on the findings of the inspection team,
appropriate action is taken.

(b) There are reports of some organizations diverting funds for purposes
other than the purposes for which the funds were meant. Such cases are being
looked into.

(¢) On the basis of the complaints received in the past and enquiries made,
24 cases have been referred to CBI, 10 cases have been given to State Police, 35
NGOs have been placed in Prior Permission category, accounts of 32 NGOs have
been frozen, 72 NGOs have been prohibited from receiving foreign contribution and
registration of 4349 NGOs have been cancelled.

Central fund under IHSDP to Andhra Pradesh

12* SHRI C.M. RAMESH: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(@) whether the State Government of Andhra Pradesh has forwarded any
names of the cities/towns for accessing Central Fund under the Integrated Housing
and Slum Development Programme (IHSDP); and

(b) if so, the details thercof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(KUMARI SELJA): (a) and (b) Yes, Sir. The State Government of. Andhra Pradesh,
from time to time, had forwarded proposals for cities/towns for accessing Central
Fund under the Integrated Housing and Slum Development Programme (IHSDP)-
component of Jawaharlal Nehru National Urban Renewal Mission (JNNURM). The
details of names of cities/towns, total project cost approved, total central share
approved till 31.3.2012, number of dwelling units approved, additional central
assistance released are given in Statement (See below). The Mission period has
ended on 31.3.2012. Though no new projects can be sanctioned now, time for
completion of sanctioned projects has been extended till 31.03.2014.



